IN THE NATIONAL COMPANY LAW TRIBUNAL: H’Ew DELHI
PRINCIPAL BENCH '

. ‘I m No. 104
(IB)-486 ( B)/2018

IN THE MATTER OF:

Usha Devi ... Applicant/petitioner
Vs. ﬁ

Praveer Construction Pvt. Ltd. .... Respondent

Order under Section 7 of Insolvency & Banhvupt“v
Code,2016(CIRP) i ; .
Order 'delwe;cf f_;ia”n 21:09.2020

Coram:
SHRI B.S.V. PRAKASH KUMAR
HON’BLE ACTG. PRESIDENT

SH. HEMANT KUMAR SARANGI
HON’BLE MEMBER (TECHNICAL)

PRESENT:
For the Petitioner(s):- -

ORDER
List on 09.10.2020. /’/§0(

(B. S V PRAT (ASEZ i\UMAI?)
ACTG. PRESIDENT

v
(HEMANT KUMAR SARANGI)
MEMBER (TECHNICAL)

21.09.2020
Aarti Makker



